HIGH COURT OF DELHI : NEW DELHI

DELHI HIGHER JUDICIAL SERVICE PRELIMINARY EXAMINATION — 2022
Date : 05.04.2022

NOTICE

It is to notify all concerned that the Model Answer Keys of Question Paper Booklets of
all the series i.e. A, B, C & D regarding Delhi Higher Judicial Service Preliminary Examination
— 2022 held on 03.04.2022 are being published as under:

MODEL ANSWER KEY OF QUESTION PAPER BOOKLET SERIES 'A’

Qu;sot'lon Answer Qu;sot'lon Answer Qu;sot'lon Answer Qu;sot.lon Answer
1 (1)~ 41 4). 81 (1)~ 121 3)~
2 (2)- 42 (1). 82 3)-~ 122 (1) -
3 3) 43 (3) 83 (4)~ 123 4)

4 (4)- 44 (2)- 84 (-~ 124 4) .
5 (3) 45 (2) 85 (2)- 125 (1) .
6 (1) 46 (1) - 86 (3)- 126 4)
7 (1)- 47 (3) - 87 (3)- 127 3) -
8 (1)~ 48 (1) 88 4) 128 (2)
9 4)- 49 (2) - ' 89 (4) 129 (1)
10 (3)~ 50 (1)~ 90 (2)- 130 2) -
11 4) - 51 (3) -~ 91 (1)~ 131 (4)
12 (3) 52 (- 92 (2) - 132 (3) -
13 4) 53 (1) - 93 (1) ~ 133 (1)
14 4) 54 (4) 94 (1) ~ 134 (3)
15 (1) 55 (3) - 95 (2) - 135 (4)
16 (3) 56 (2) 96 4) 136 (2)
17 (4) 57 4) 97 4) 137 (3) -
18 4) 58 (3). 98 (1)« 138 4) -
19 (4) 59 4). 99 (3) 139 2) -
20 (3). 60 (2) 100 (2): 140 (1) .
21 (3) 61 4) . 101 (4) 141 4) .
22 (3) 62 (3) 102 (2) 142 4) -
23 (3) 63 4 103 (1) 143 (1) -
24 (4) 64 3) 104 (2) 144 (3)
25 4) 65 .4 105 (3) 145 (D
26 (3) 66 (1) 106 (1) 146 2) -
27 (4)- 67 4) 107 2) 147 3) -
28 (3)- 68 (2) - 108 3)~ 148 (2)
29 3).- 69 (2) - 109 (1)~ 149 (2) -
30 (3) 70 4) 110 (2) 150 (3) -
31 4). 71 (2) 111 (3)

32 (2) . 72 (2) 112 (4)

33 (3) - 73 (2) 113 (2)

34 (1)~ 74 (4) 114 (1) -

35 (4)- 75 (3) 115 (2)

36 (2) 76 (1) -~ 116 (3)

37 4) 77 (1) - 117 (3)

38 3) 78 (4) 118 (1)

39 4) 79 3) 119 (1)

40 (2) 80 4) . 120 4) -




MODEL ANSWER KEY OF QUESTION PAPER BOOKLET SERIES 'B'

Qulevsot.lon Answer QU;S(:.IOH Answer Qulevsot.lon Answer Qulevsot.lon Answer
1 (D)~ 41 (4)~ 81 (1)- 121 (3)
2 (1)~ 42 4)~ 82 (4), 122 4) -
3 (4)~ 43 (2) 83 (4) 123 (1) .
4 (3) - 44 (1) - 84 (1) ~ 124 (1) -
5 4)- 45 (2)- 85 (3) 125 ) .
6 (3) - 46 (1) .~ 86 (4). 126 (4) -
7 (3)~ 47 (3). 87 (4) - 127 4)

8 (3) 48 ()~ 88 (4) - 128 (1)
9 (3)~ 49 (4) - 89 (4) - 129 (2)
10 (3) 50 (2) 90 (3) 130 (3) -
11 4) - 51 (3) - 91 (3) - 131 (1)~
12 (4) 52 (1) 92 (3) 132 (2) ¢
13 (3)~ 53 (2) 7 93 (4) 133 2) .
14 (1) 54 (3)~ 94 2) . 134 (1) .
15 (4) 55 4)” 95 (3). 135 () -
16 (2) 56 (3) - 96 (2) ¢ 136 (3)
17 (4) 57 (1) 97 (4) - 137 (3),
18 (3).~ 58 (4) . 98 (1) 138 (1) ~
19 (4) 59 (4) < 99 (3) 139 (1) -
20 (3). 60 (1) 100 () 140 (4)
21 (1) 61 4) . 101 ) 141 (3)
22 (2) - 62 (3) ~ 102 (1) . 142 (2)
23 (1) 63 (1) 103 (1) - 143 (1) ~
24 (3) . 64 (3) - 104 (4) - 144 (2) .
25 (1), 65 (4) 105 (3) . 145 (4) 7
26 (4) 66 (2) 106 ) - 146 (4)
27 (2). 67 (3) 107 4) . 147 2)
28 (4) 68 (1) 108 (3) 148 (1) .
29 (3) 69 (3) 109 4) ~ 149 4)
30 (4) 70 (1) 110 (1) - 150 (4)
31 (3)- 71 (2) 111 (4) .

32 (4) .~ 72 (3) 112 (2)

33 ) 73 (2) 113 2) -

34 (2) 74 (2) 114 (3) -

35 (2) 75 (3) ~» 115 (1)

36 4)~ 76 (1). 116 (1)

37 (3) 77 (2) 117 4)-

38 (4) 78 (3) 118 (1) ¢

39 (1)~ 79 (4) 119 (2)

40 (3) 80 (3) 120 (3) -




MODEL ANSWER KEY OF QUESTION PAPER BOOKLET SERIES 'C'

Qu;it'lon Answer Qu;sot.lon Answer QuIe\IsOt.lon Answer QuIe\IsOt.lon Answer
1 (4)— 41 3) - 81 (1) - 121 4) ~
2 4) -~ 42 4) ~ 82 (1) . 122 (1) -
3 (D) 43 4) - 83 (1) -~ 123 (1,
4 3)~ 44 (2) 84 4) -~ 124 2) -
5 4) ~ 45 (1) - 85 3) . 125 4)

6 4) - 46 (2) 86 (4) - 126 (4)
7 4) - 47 (). 87 3). 127 (1) .
8 3) 48 (2) 88 (4) ¢ 128 3) -
9 3) 49 3) - 89 3).- 129 2) .
10 (3). 50 (1 - 90 (3). 130 4)
11 3) - 51 (2) . 91 3) ¢ 131 (2)
12 4) - 52 (3) - 92 4) 132 (2) ¢
13 (4) 53 (1) - 93 (2) « 133 (1) -
14 (3) - 54 (2) . 94 (3) « 134 (2)
15 (2) 55 (3) - 95 (1) « 135 3) -
16 (4) - 56 4)- 96 4) 136 3)
17 (1) - 57 (3). 97 (2) 4 137 (1) .
18 (3) . 58 (1) 98 4) 138 (1),
19 (2) 59 (4) 99 (3)- 139 4) -
20 2) - 60 (4) . 100 4) . 140 3) ~
21 (H - 61 (). 101 (1) - 141 (1) .
22 3) - 62 4)- 102 4 ~ 142 (3) -
23 (1) 63 (3): 103 3) ~ 143 (4)
24 (2) ~ 64 (2)- 104 (2) -~ 144 (2)
25 (1)~ 65 (1) - 105 4) 145 (3) .
26 (3) - 66 (2) 106 (3)= 146 4)
27 (D) 67 4) . 107 (4) 147 (2)
28 4) - 68 (1) . 108 (2) 148 (D)
29 (1) -~ 69 3) 109 4) 149 4)
30 4) . 70 (1) . 110 3) - 150 4)
31 (2) 71 2) ~ 111 4) .

32 (2) 72 3) ~ 112 (3)

33 4) - 73 2) - 113 (3)

34 (2). 74 (2), 114 (1)

35 (2) 75 (3) 115 (1)

36 (2) 76 (1) - 116 . 4)

37 (4) . 77 2) - 117 3) -

38 (D) 78 3) - 118 4) -

39 (2) 79 (4) 119 (1)

40 (3) 80 (3) - 120 (3)




MODEL ANSWER KEY OF QUESTION PAPER BOOKLET SERIES 'D'

Qu;sot.lon Answer Qu;sot.lon Answer Qu;sot.lon Answer Qu;sot.lon Answer
1 (1) - 41 4) 81 “4) 121 (1) -
2 4) - 42 3) 82 (2) » 122 2) -~
3 2)~ 43 3) - 83 (1) - 123 3) .
4 4) - 44 3) - 84 | 4) - 124 ) .
5 3) 45 4) - 85 “4) - 125 3) .
6 4) 46 Q) - 86 (1) . 126 (1) ~
7 3) 47 3) 87 (1) - 127 4 -
8 (1) . 48 2) - 88 4) 128 4) ~
9 () - 49 (4) 89 (3) - 129 (1) -
10 (1) - 50 (1) - 90 “4) - 130 3)
11 3) - 51 @3) ~ | 3) - 131 “4) -
12 (D 52 (2) - 92 3) - 132 4) -
13 4) 53 2) 93 3) - 133 4) ~
14 2) 54 (D 94 3) 134 4) -
15 @) 55 (1) - 95 3) - 135 (1) -
16 3) 56 4) 96 “4) - 136 4) -
17 4) 57 (3) 97 4) - 137 (2) -
18 3) 58 2) . 98 3) 138 (2)
19 4) . 59 4) 99 @) 139 3) -
20 @)) 60 3) 100 2) - 140 (1)
21 (1) 61 (1) 101 2) 141 (1) ~
22 2) _ 62 ) 102 (2) -~ 142 4) -
23 €)) 63 3) 103 4) 143 2) -
24 3) 64 3) 104 (3) 144 (1) -
25 ) -~ 65 “4) 105 4) - 145 (2) -
26 (4) 66 (1) 106 (1) | 146 (3)
27 Q) 67 (1) 107 (3) 147 Q3) -
28 3) 68 2) ~ 108 4) - 148 (1) -
29 €)) 69 “4) - 109 3) - 149 (1) -
30 ) 70 4) - 110 (1) 150 )
31 3) 71 (1)- 111 4) -

32 4) - 72 (2) . 112 4) -
33 (1) 73 (3) - 113 (1) -
34 3) 74 (1) - 114 “4) -
35 (1) 5 ) 115 (3) -
36 ) - 76 3) 116 (1) -
37 (3) 77 2) 117 (3) ~
38 ) 78 (1) 118 4) .
39 Q) - 79 (2) 119 )

40 (3) ~ 80 4) - 120 (3)

If any of the candidate(s) has/have any objection regarding the answer(s) mentioned in the Model
Answer Keys, he/she may file his/her objections through online mode on the link provided on the
website of this Court within 03 days from the date of this Notice i.e. up to 1700 hours on
08.04.2022. Objections received thereafter shall not be entertained. Any representation regarding
objections received by a mode other than online mode will not be entertained.

% .
(Ravinder Dudeja)
Registrar General

05.04.2022




